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the survey is completed. Copies of the 
H andieraft Survey Reports published 
~o far have been placed in the library 
of the Lok Sabha. 

Bham"'ar Aerodrome 

3425. Shrl Jashvant Mebta: Will the 
Minister of Civil Aviation be pleased 
to state: 

(a) when the construction of Bh,v-
nagar aerodrome building was sanc-
tioned; 

(b) when the work was completed 
illId total amount spent; and 

(c) the ~ for the non-uUllS-
atian of the newly constructed build-
ing uptil now? 

The Minister of Civil Aviation (Sbrl 
Kanungo): (a) The construction "r a 
new terminal building at Bhavnagar 
af'rodrome was sanctioned in April, 
1956. 

(b) The construction of thp terminal 
building, excepting the control tower, 
was completed in March, 1965. The 
control tower is expected to be com-
oleted .hortly: The amount spent upto 
March 1965 is Rs. 1,78,092. 

(C) The building could not be used 
because of the non-completion of the 
control tower and the approach road. 
It is expected to be put to use short-
ly. 

Construction of Super-Tanker Berth 

3426. Sbrl Koya: Will the Minister 
:of Tran'POrt be pleased to state: 

(a) whether any decision has been 
taken about the construction of a 
super-tanker berth at Cochin; and 

(b) if so, the details !>hereof? 

The MlDIster Of Transport (8ftri Raj 
Bahadou): (a) No. The proposal to con_ 
·struct a super-tanker berth at Cachin 
is part of the Port's Fourth Five Year 
Plan which is at present under con-
sideration. 

(b) Does not arise. 

ReclamatiOn of Land 

3421. 8hri H. C, Soy: Will the Minis-
ter of Food and Agriculture Ix, ple .. -
.>ti to state whether any study has bee. 
carried out to find out the area ab3n-
doned by various mines, after they 
have ceased to work, and also to find 
out how much of this waste land can 
be reclaimed for agricultural purpos~. 
and for afforestation? 

The Deputy Minister in the Ministry 
of Food and Agriculture (Sbrl Sbah-
nawaz Kha.n): No such stUdy has been 
carried out SO far. It is, however, felt 
that such areas do not afIord much 
scope for utilisation for agricultural 
purposes Or for afforestation, 

Price Rice Resistance Movement 

3428. Shrt P, C. Borooab: Will the 
Minister of Commnnlty Developme!lt 
and Co-operation be pleased to state: 

(a) whether it is a fact that the 
Price Rise Resistance Movement has 
virtually petered out according to a 
recent assessment made by hi! Mini..,-
try; 

(b) whether the movement was 
successful in setting up a ('ountry-
wide chain of consumer stores; and 

(c) the steps being taken by Govern-
ment to revive the movement? 

The Deputy Minister of Community 
Development and Co-operatlon (Sbn 
B. S. Mouthy): (a) No asse .. ment has 
been made. 

(b) Six retail stores have been sct 
lip in Deihl. 

(c) Does not arise. 

CoasuJUne Engineer (Hoed Denlo,-
_I) 

3429. Shrl Ram Sewak: Will the 
Minister of Tran..port be pleased to 
state: 

(a) whetber the present Consulting 
Engineer (Road Development) is hold_ 
ing his post for more than eight yf'"Rrs 
which ic; a,g-ain.c;t the pro\'isirms of :h(' 
Fundamental Rules which provide that 




